
Govemment of Jammu and Kashmir
Department of Law, Justice and Parliamentary Affairs

Civil Secretariat
Srina*EarlJammu

Subject:-Litigation Reforms and effective monitoring of Litigation in Union territory of- 
Jammu and Kashmir-Appointment of Ofiicer In charge(OlC) Litigation'

Sanction is hereby accorded to the appointment of Officefs of Public

Works(R&B)Departmentasoffrcerlncharge(oIC)Litigationforthecases
mentioned in annexure to this Government order including contempt Petition if
any, pending before Horible Supreme Court of India/Florible High Court of J&K

and Ladaktr/Central Administrative Tribunal or any other forum'

The terms and conditions of appointment of the OIC shall be

govemed by the provisions of Govemment Order No' 1673-JK(LD) of 2021

dated 24.03.2021.

By order of Government of Jammu and Kashmir.

sd/-
(Achal Sethi)

Commissioner/Secretary to Government

Dated:-02 - 03 -2026No:-LAW-OIC/3/2026

Copy to the:-

l. Leamed AdYocate General, J&K.

2. Principal Secretary to Hon'ble Lieutenant Governor, Raj Bhawan'

3. Ioint Secretary (J&K), Ministry of Home Affain, Covemment of India'

4. Registrar General, High Cout ofJ&K and Ladakh, Jammu'/Srinagar'

5. Principal Secretary to Hon'ble ChiefJustice, High Court ofJ&K and Ladakh

6. Principal Secretary to Govemment' PW(R&B) Department'

7. Director Litigation , Srinagar/ Jammu.

8. Law Officer concemed

9. Officer ln Charge Litigation(Olc).
10. Private Secretary to Chief Secretary for information ofChiefSec

I I . Private Secretary lo Commissioner/ Secretary Law.

12. Incharge Website.

13. Govemment Order file.

14. Concerned file.
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(ReYaz Ali Bhat)

jil- 
LegalRemembrancer

GOVERNMENT ORDER NO:-2960-JK (LD ) of 2026

DATED:- 02 - 03 - 2026



Annexure to the Government order No:- 2960 -JK(LD) of 2026 dated 02.03.2026.

ICitlcd of thc caseS.

No,
Case Type

/s The Chief Secretary Govt. of
t. Neeru Chadha

ompany
retary, JKPCC Ltd.&K & Ors

ech Build AssociatesRecovery Suil
C ivil/ 10054/2006

ilyawan Salathia
/s JKPCC Ltd.

Smt. Neeru Chadha
ompany

retary, JKPCC Ltd.

CCP (S) No. 11312024
wP (C) No. 244712023

/s Rajiv Rai
hatnagar & Ors.

mt. Neeru Chadha
ompany

retary, JKPCC Ltd.

Sahil SharmaccP (s) 422t20243

Dalip Thusu
V/s Sh. Rajesh Kumar Shavan &

mt. Neeru Chadha
Company

retary, JKPCC Ltd.

.t CCP (S) No: 175 of 2025

wP (C) No. t873t2022
tn

/s Sa.iad Ahmed Zargar & Ors
Smt. Neeru Chadha

ompany
retary, JKPCC Ltd.

KPCC Ltd.5 OWP No:- 333 of 2018

mt. Neeru Chadha
ompany

retary, JKPCC Ltd.

K Engineers

MD, JKPCC) & Ors
/s Sh. Rajesh Kumar Shavan

CCP (S) No. 34812023

In OWP No.l38 of 2017
6

Abdul Rashid Wani and Others vs.

UT of J&K and Others

r. Nawaz Banday,
xecutive Engineer,

Il llanihrtl

7 (C) No. 1996/2023

e rtnrcnt Jamnru

tul Sharma Vs. Union Territory r. Manoj Kumar'
echnical Oflicer to

Chief Engineer, R&B
f J&K and others

8 OA No. 22612021

e
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